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Slums and Jhuggi-Jhopri Areas (Basic Amenities and Clearance) Bill, 2001

Title: Consideration of the Slums and Jhuggi-Jhopri Areas (Basic Amenities and Clearance) Bill, 2001 (Not
concluded).
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MR. CHAIRMAN : Motion moved:

"That the Bill to provide for the basic minimum amenities of water, electricity, sanitation and health
facilities in slums and Jhuggi-Jhopri clusters and for the clearance of such areas in larger public interest
and for matters connected therewith or incidental thereto, be taken into consideration. "
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The House stands adjourned to meet on Monday, the 2gth July, 2003 at 11 a.m.
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The Lok Sabha then adjourned till Eleven of the Clock
on Monday, July 28, 2003/Sravana 6, 1925 (Saka).







